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('b) ·if so, the details thereof; and 
(C) whether his Ministry have con-

tacted the State Governments in tWa 
l'egard before finalising this matter? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) 
An examination is under Way to see 
whether unremunerative hranch lines 
could be closed down without detri-
ment to public interest. No final de-
cision has yet been fOrmulated. 

(b) and (c). Certain railway lines 
have been ~ at a 1068 or yield-
ing a very poor return. Examination 
'>f the working of these lines is in 
progress with a view to determining 
which of them could be closed down 
without de tennent to public interest. 
~amination Of some of them has been 
eompleted. In the case of fourteen 
Qf them, it was found that road trans-
part could, witlhout difficulty and 
without detriment to the economy of 
the area, replace rail transport. The 
State Governments have been re-
quested to confirm that there would 
be no difIlculty in making arrange-
ments for such additions to road trans-
port Qji mayo. be necessary to take 
e&re of the tra1l'lc at present carried 
'>yrall 

A list of these fourteen lines is laic! 
on the Table of the House. [Placed 
in Library. See No. LT-3S/68J. 

Bale of S~  Steel by IIbu1DIItan 
Steel IA4. 

205. SHRI C.  C. DESAI: Will the 
MiDister of STEEL, :MINES AND 
METALS be pleased to state: 

(a) whether Govemmeut's attention 
bas been drawn to a report in the 
Economic Time.! of the 13th January, 
1968 regarding the deal for 7,000 
tonnes of structural steel concluded 
by the Hindustan Steel Ltd., with 
~ome dealers at certain discount; 

(b) if so, the mam features of the 
deal; and 

(c) the total amount which Gov-
ernment are likelY' to lose on this deal 
and the factors which have Jmpelled 

the Hindustan Steel Ltd. to enw into 
this dealt _ a..!. 
THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL MINES AND 
METAUi (SHRI P. C. SETHI): (a) 

Yes, SIr. 

(b) No such deal regarding struc-
tural steel was concluded by HiDdus-
tan Steel Ltd. Apparently the refer-
ence is to the arrangements made tu' 
Hindustan Steel Ltd. for dispoSal of the 
accumulation of off-grade plates at 
Rourkela. It was decided by Hind1lll-
tan Steel Ltd. that for despatcbee be-
fore March 31, 1968 a rebate of 
Rs. 1001- per tonne may be offered 
in the first instance, to those stockistsl 
customers whp 'had been previously 
taking off-grade plates at ruli.Dg 

prices and accordingly circulars were 
iSSUed to over 200 customers. It was 
also proposed to offer the balance after 
meeting the demand of such stokists/ 
customers to other dealers and cust0-
mers and ~di.n.  direulairs are 
now under issue. 

(c) There is no question of aJl7 
'loss' as several other factors like 
saving on loss of interest on blocked 
capital, increased cash flow, reteue 
of stocking space for operational pur-
posee etc. have also to be taken into 
account. After taking all sucl1 fac-
tors into consideration HSL decided 
that the offer of such rebate WBlI a 
sound commercial proposition. 

BaDwa,. Aeeldentll 

206. SHRI C. MUTHUSAM!: wm 
the Minister Of RAILWAYS be pleued 
to state: 

(a) the details of the railway acd-
dents during the last three mODtlul: 
and 

(b) the total loss to the Railway 
Exchequer as a result thereot? 

THE MINlSTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) 
During the !period 1-10-1967 to 31-12-
1967, 265 train accidents, viz., 19 
collisions, 209 derailments, 24 c_ of 
trains running into road trafllc at level 
crossings and 13 cases of 1Ires in train-
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took place on the Indian Govenrment 
Railways. 

(I» The cost of damage to railway 
property involved in these accidents 
was estimated at approximately RB. 
31,75,5721-· 
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